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Regional Office, U.P. Pollution Control Board
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To.
The Registrar,
National Green Tribunal
Principal Bench, New Delhi.
Subject- A Factual and action taken report in compliance of order dated-11.04.2023 in O.A. No.-

773/2022 “Rajesh Pareek V/s State of Uttar Pradesh”.

Respected Sir,
In the above noted case, Hon’ble Tribunal has given direction as below :-

“_In the light of the said order and observations in the present case. the Chiel Secretary. U.P. in

coordination with other concerned authorities in the State, may ensure remedial action in the present case also for
which a special meeting of concerned officers be convened preferably within one month to inter alia consider that
untapped drains are intercepted and diverted to the identified STPs preferably within two months. treated sewaze
from each STP is provided to the identified command area for irrigation/agriculture and only during non-utilization
period, treated sewage goes to river, performance of six $TPs is evaluated and improved with defined mode of
disposal. chlorination method and formation of THMs are studied in the light of protocol for chlorine dosing
corresponding to BOD levels, treatment of effluent of industries individually or through CETP in terms of
consented mode of disposal. An action 10 taken report be filed within four months by c-mail at judicial-
ngt @ gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the form of Image PDF.

In the compliance of above directions. Earlier a show cause notice was issued to Nagar Nigam Mathura-
Vrindavan. Mathura, after which the reply was submitted by Nagar Nigam, Mathura and after the examination the
reply of Nagar Nigam Mathura-Vrindavan. Mathura the Environment Compensation of Rs. 3.25 cr. has been
imposed on Mathura-Vrindavan Nagar Nigam. Mathura is annexed as annexure-1 and analvsis reports of concern
06 STPs is annexed as annexure-2. In continuation a compliance report has been submitted by Ixecutive Engineer.
L.P. Jal Nigam (Nagariya) is annexed as annexure-3 and Project Manager. Yamuna Pradushan Niyantran ERayee,
U.P. Jal Nigam (Gramin) is annexed as annexure-4.

Accordingly a factual and action taken report is being submitted with the present letier for Kind perusal and
further action in this regard.

Your taithtully,
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1. Member Secretary. UP Pollution Control Board, Lucknow.

2, District Magistrate, Mathura, /

/
Regional Officer
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¥ IR THoA0No R Yo S & e R ez wrodlodlo & w1 fasan sirar @, Sif
ad9E wg A @l grr Puife TEEl A gt o v ) sparar 99 wifte dw & ol g W
THOZI09l0 UR WS ST & | VY 04 ST R f3aRor Frea & —

1 da AER, geeTaH, weqw |

2. RGN, Hep |

3. JiRITETE SreEE, YT |

4. PTCl YRR, HRT |

S S, O 5 STS @ e R W ariy WfdvE @ wnl far o T &) el wraiay,
SOH0 FEHYl PIa=er aiS, W1 GRT $70 &1 wiel OFN ad av 8l araten, AR @ WA |
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TATA®T B HIET a8 AT @ 3oy uildl ol € ud A SETHT, 2022 § 01 G+ (HTET Yooy, GO
AHEG & AgEY urd) T do1 04 FE F W 02 TN (A9 fER, T, R U RIS,
HYXT) A Wi famar, 2022 § w18 wHa9), 2023 9% ﬁ?ﬂ'{ waTEDl @ A Futfa ard s T arfirs
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1788 /31-93 /2023 f&AI% 10.022023 & Amaw W Sfud wrfardl g vxr I, HYI— gaTa TR
s, mepr @ afta fasar wan 2 _ '

g & o T wRA st 7§ Reell & AT 300 Ho-593 /2017 3 ifiy HTEW f
28.08.2018 ERT Fr=farfaa snder wiRka fnd g 8-

“Bioremediation and/or phytoremediation or any other remediation measures may start as an interin
measure positively from 01.11.2019, failing which the State may be liable to pay compensation of Rs. 05 Lakhs
per month per drain to be deposited with the CPCB.”
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MAS AT, HETE-226010 Gomiti Nugar, Lucknow-226010
§-Ad-inloa vppeh.eom E-mail: info@uppeb.com
demge-www uppeb.com Web Site: wwn .uppch.com
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STATUS OF S.T.P.'S AT DISTT.-MATHURA
S. NO. Name & Address Of S.T.P. Capacity Date of Colour pH BOD CcoD S.S. Total Faecal
(MLD) Sample Coliform Coliform
Collection
1 [S.T.P. (08 MLD) Outlet, UASB , Near 100 Bed Hospital, 8.0 25.07.2023 SI Turbid 7.8 21.0 128.0 79.0 2200.0 820.0
Vrindavan, Mathura. i
2 |STP 6.8 MLD (Oxidation pond) Outlet, Masani, Mathura. 6.8 25.07.2023 S1.Turbid 7.8 25.0 168.0 72.0 2700.0 930.0
3 |S.T.P. (30 MLD)Outlet, SBR, Masani, Mathura. 30.0 25.07.2023 Cless | 78 | 240 | 1360 | 61.0 2500.0 910.0
4 104 MLD STP Outlet (Oxidation pond), Near Pagal Baba 4.0 25.07.2023 Turhid 8.0 23.0 176.0 83.0 3100.0 810.0
Mandir, Mathura. B
5 |STP 14.5 MLD (Oxidation pond) Outlet, Trans Yamuna, 14.5 25.07.2023 Turbid 7.8 23.0 168.0 82.0 2400.0 820.0
Mathura.
6 |S.T.P.(16 MLD) Outlet, UASB, Trans Yamuna, Mathura. 16.0 25.07.2023 S1.Turbid 8.0 24.0 184.0 81.0 2500.0 830.0
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STATUS OF S.T.P.'S AT DISTT.-MATHURA
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S. NO. Name & Address Of S.T.P. Capacity Date of Colour pH | BOD | COD S.S. Total Faecal
(MLD) Sample Coliform | Coliform
Collection |

1 |S.T.P. (08 MLD) Outlet, UASB , Near 100 Bed Hospital, 8.0 30.05.2023 S1.Turbid 7.9 23.0 128.0 57.0 2400.0 830.0
Vrindavan, Mathura. ]

2 |STP 6.8 MLD (Oxidation pond) Outlet, Masani, Mathura. 6.8 30.05.2023 S1. Turbid 7.8 26.0 184.0 42.0 3200.0 920.0

3 S.T.P. (30 MLD)Outlet, SBR, Masani, Mathura. 30.0 30.05.2023 C Less 76 24.0 144.0 52.0 2700.0 910.0

4 |04 MLD STP Outlet (Oxidation pond), Near Pagal Baba 4.0 30.052023 | lurbid 77 | 250 1920 | 71.0 4000.0 920.0
Mandir, Mathura.

5 |STP 14.5 MLD (Oxidation pond) Outlet, Trans Yamuna, 14.5 30.05.2023 Turbid 7.9 27.0 176.0 76.0 3400.0 930.0
Mathura.

6 |S.T.P.(16 MLD) Outlet, UASB, Trans Yamuna, Mathura. 16.0 30.05.2023 S1.Turbid 8.1 26.0 176.0 64.0 2700.0 930.0
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STATUS OF S.T.P.'S AT DISTT.-MATHURA
S.NO. Name & Address Of S.T.P. Capacity Date of Colour pH | BOD | COD S.S. Total Faecal
(MLD) Sample Coliform Coliform
Collection

I [S.T.P. (08 MLD) Outlet, UASB , Near 100 Bed Hospital, 8.0 27.06.2023 |Slightly Turbid| 7.7 23.0 144.0 44.0 2600.0 910.0

Vrindavan, Mathura.
2 |STP 6.8 MLD (Oxidation pond) Outlet, Masani, Mathura. 6.8 27.06.2023 | Slightly Turbid|{ 7.0 27.0 184.0 53.0 3300.0 930.0
3 S.T.P. (30 MLD)OQutlet, SBR, Masani, Mathura. 30.0 27.06.2023 C.Less 7.8 25.0 144.0 39.0 2600.0 920.0
4 |04 MLD STP Outlet (Oxidation pond), Near Pagal Baba 4.0 27.06.2023 Turbid 7.8 26.0 216.0 51.0 3900.0 920.0

Mandir. Mathura.
5 STP 14.5 MLD (Oxidation pond) Outlet, Trans Yamuna, 14.5 27.06.2023 Turbid 7.9 24.0 192.0 57.0 3200.0 920.0

Mathura.
6 |S.T.P.(16 MLD) Qutlet, UASB, Trans Yamuna, Mathura. 16.0 27.06.2023 SLTurbid 7.8 25.0 176.0 58.0 2500.0 910.0
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| ﬁﬁ AT
‘ ﬁ.‘ i
ki ‘
| 1 Observations made during field visit and analysis results arc given Since, during the licld visit 8

as below: MLID STP at Maant Road was |
6. Maant road, Vrindaavan(8.0 MLD) found operational and as per the
| ‘ [Uis based on UASB (Upflow Anaerobic Sludge Blanket) technology. STP | said  order  the  STP  was
is operated by Private ageney M/S Vatavam Techno, Agra from July 2021 compliant. Therefore no action

| to till date. Main pumping station for input is Rukmani Vihar- 7ZMLD and | to be taken,
| | Rajpur phatak-1 MLD. At the time of inspeetion. STP was found
| operational.

L1, In the light of the said order and observations in the present case, the | The treated discharge of 8 MLD |
‘ | Chief Secretary, U.P, in coordination with other concerned authorities | STP, Mant Road goes to
in the State, may ensure remedial action in the present case also for | Yamuna river through  Akroor

which a special meeting of concerned officers be convened preferably | drain and is being utilized for
within one month to inter alia consider that untapped drains are irrigation puposes. |
| intereepted and diverted to the identifisd STPs preferably within two |
months, trcntc(l*scwagc from each STP is provided to the identified
. | command area for irrigation/agriculture and only during non-
ﬂt’_ P ‘ | utilization period, treated sewage goes to river, performance of six [

[ov]

STPs is evaluated and improved with defined mode of disposal, [

chlorination method and formation of THMs are studied in the light of ‘
‘ protocol for chlorine dosing corresponding to BOD levels, treatment of |
‘ |cﬂ'lucnt of industries individually or through CETP in terms of |
L | consented mode of disposal.
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